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recorded cassettes anel (b) tape rec0r-
ders/combinations of tape recorde:s 
and record players or changers. or 
combinations of tape recorders &:14 
radios. However, against the REPs 
in category (b) tape for only one num-
ber of C-30 cassette is permitted 
against each product exPorted. This 
import policy is more restrictive than 
for many other electronic items and 
has been specifically formulted to pro-
tect the indigenous tape ma:lUfactur-
ing industry. 

purchase fl'Om Small Sector Units by 
Large Scale Industries in Orissa 

·431. SHRI CHINTAMANI JENA: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the RourkeIa Steel Plant 
Authority and other large scale indus-
tries in Orissa are not purchasing their 
required materials from the ancilliary 
u:lits functioning in the State for 
which the small and medium. indus-
trial units are facing great crisis to 
dispose of their goods; and 

(b) if so, the steps taken by the 
Union Government to direct the big 
and large scale private and public sec-
tor industries to purchase tbeir re-
quired goods from the anciUiary 10::1-
dustries in Orissa? 

THE MINISTER OF STATE IN 
THE MINISTltY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
and (b). Rourke1a Steel Plant re-
gularly places orders on small scale 
and ancillary units. The value of or-
ders placed by the plant during the 
last three years Is given below:-

1978-79' R5. 6.17 crores 

1979-80 Rs. 6.13 crores 

1980-81 Rs. 5.63 crores 

(upto Dec. 80) 

In so far as other pubUc sector unlta 
are concerned, the Bureau of PubUe 
l!:nterprlsea have issued. detailed 

guidelines 10 them, spelling out .. 
steps to be taken to accelerate th 
growth of ancillary industries to meel 
their requirements. Besides. a sub .. 
contracting Exchange is functioning in 
the sISI at Cuttack to assist the small 
scale units in the State to find sUitable 
buyers in the public as well as private 
sector for their products. 

Closure of Cement PermltB In GanjaDI 
District Orissa 

3964. SHRI RAMA CHANDRA 
RA TH: Will the Minister of INDUs.. 
TRY be pleased. to state: 

(a) whether the issue of cement per .. 
mits has been closed in the Ganjam 
district ot Orissa; 

(b) if so, the reasons thereof: 

(C) whether Government have come 
across the representations of the Gan-
jam District Cement Dealers Federa .. 
tio:18; and 

(d) if so. the reaction of Govern-
ment thereon? 

THE N ~  OF STATE IN THB 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) No. 
Sir. 

(b) Does not arise. 

(c) and (d). The State Government 
of Orissa have informed. that one 
thousand tonnes of cement under free 
sale category was initially reserved 
for flood restoration work in Quarter 
October-Decembex:, 1980 in Ganjam 
District. On a representation of Gan .. 
jam District Dealers. Association 5()O 
tonnes of -cement were released for 
ved for Iood restoration work. 

Pefl!lODS Arrested 1IDder NSA 

3965. SHRI A. K. ROY: Win the 
Minister of HOME AFFAIRS be plea-
sed to lay a statement shoWing: 

(a) the number of persons arrestee! 
under the National SecuritY' Act fa 
dit!erent parta of the country tU1 Itt1l 
February, 1981 (state-wile); 




